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               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  6678/2023

INDIAN OVERSEAS BANK & ORS.                        Appellant(s)

                                VERSUS

GYANENDRA KUMAR & ANR.                             Respondent(s)

(IA No. 61960/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)  (IA  No.  61956/2019  -  PERMISSION  TO  FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)
 
Date : 09-05-2024 This matter was called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE J.K. MAHESHWARI
         HON'BLE MR. JUSTICE SANJAY KAROL

For Appellant(s)   Ms. Mayuri Raghuvanshi, AOR
                   Mr. Vyom Raghuvanshi, Adv.
                   Ms. Akanksha Rathore, Adv.                   
                   
For Respondent(s)  Mr. Santosh Kumar, Adv.
                   Mr. Shekhar Kumar, AOR
                   
       UPON hearing the counsel the Court made the following
                         O R D E R

Re­list the matter in the next week.  

(JAYANT KUMAR ARORA)                            (VIRENDER SINGH)
ASTT. REGISTRAR-cum-PS                           BRANCH OFFICER
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